[17 December, 2003] RAJYA SABHA

Need for repatriation of Tamil and Telgu youths stranded in
Malaysia

SHRI PG. NARAYANAN (Tamil Nadu): Ten youths from Tamil Nadu
and six from Andhra Pradesh had gone to Malaysia on valid work permits,
but were cheated by the agency. They have not been provided employment
in the piaces indicated in their visa papers and work permits. These
youths are in a state of acute distress with no employment, no salary
and not even the wherewithal to fund or find their meals. The youths
approached the Indian High Commission in Malaysia, but their grievances
were not addressed. This is a growing concern and it is high time for the
Ministry of External Affairs to evolve a mechaism to screen and check
bona fides of travel agencies. The hon. Chief Minister of Tamil Nadu has
already written a letter to the Prime Minister and the External Affairs
Minister requesting them to ask the Indian High Commission in Kuala
Lumpur to take up the matter immediately with the Govemment of Malaysia
to provide relief to these youths and repatriate them to India expeditiously.
Therefore, | humbly request the Union Government to provide the stranded
Tamit and Telgu youth immediate relief and render justice to them.

Need for finding permanent solution to problem of drought in the
country
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